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Pending Application from Kerala for In-
. dustrial Licences ...

3932. SHRI VARKEY GEORGE:
SHRI C. H. MOHAMED KOYA:

Will the Minister of INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY be pleased to state:

(a) the number of applications pending
for industrial licences with Central Gov-
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ernment which were recommended by the
State Government of Kerala upto June,
1973; and

(b) the time by which the necessary l-
cences are likely to be issued?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE AND
TECHNOLOGY (SHR1 C. SUBRAMANI-
AM): (a) Of the applications received
till 30th June, 1973, for setting up indus-
trial undertakings in Kerala, 55 applica-
tions were pending as on 1st August, 1973.

(b) Every efforts is being made to dis-
pose of these applications.

Theft of Idols from Newadah Courts

3933. SHRI VARKEY GEORGE: Wil
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether some highly placed men
were found to have had a hand in the
theft of 17 idols, worth several lakhs of
rupees from the Newadah Courts; and

(b) if so, the facts thereof and the ac-
tion taken or proposed to be taken in the
matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SARI
F. H. MOHSIN): (a) and (b). The requur-
ed information is being obtained from the
Government of Bihar and will be laid on
the Table of the Lok Sabha on receipt.

Report of Netaji Inquiry Commission

3934, SHRI VARKEY GEORGE: Will
the Minister of HOME AFFAIRS tbe
pleased to state: '

(a) whether the Netaji Inquiry Com-
mission has submitted its report; and

(b) if not, the reasons for the delay
and the time by which it is likely 10
come *out?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) No, Sir.





